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Radio Sets

Chaudhuri Muhammed Shaffee:
ill the Minister of Information and
Broadcasting be pleased to state :

(a) the number of radio sets manu-
factured in India since the 1st January

1955;

(b) the total amount spent on their
manufacture; and

i:) the price at which they are avail-
able? '

The Minister of Information and
Broadcasting (Dr. Keskar) : (a) 28,428
sets, upto May, 1955.

(b) The information is not available
with Government.

(c) The price of inexpensive sets is
about Rs. 150/-

Diplomatic Enclaves .

$50. Chaudhuri Muhammed Shaffee:
Will the Minister of Works, Housing
and Supply be pleased to state :

(a) the number of Diplomatic Missions
who have built their own buildings on
the plots purchased by them in the Dip-
lomatic Enclave in New Delhi ;

(b) the number of the Diplomatic
Missions who have not purchased plots;
and

(cf the number of persons, other than

Diplomatic Missions, who have bought

plots and built thei ildi
Phore 3 uilt their own buildings

The Miaister of Works, Housing
?:)dms‘:pplr (Sardar Swaran Singh):

(b) Twenty Eight.
(c) PForty Nine.

Pashmina wool
551. Shri Hem Raj1 Will the Minis-
of and Induetry be

ter Commerce
P! to state :

(a) the tity of Pashmina  wool
exported this year(upto the end of June)

by the different States and the pri
fetched there for ; and price

. (b) whether its export will be allowed
in year 1955-567

of Commerce and
%ﬂﬂ“ {
T. T. ) 1 (a) 15,152 Ibs.

been exported only from the Punjab
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State, Information regarding the value

thereof is being collected and will be placed

g}ithe'rubleo the House as soon as possi-
e.

500 maunds (287,00 lbs.

(®) 3,
xim.tte?y} of Pashmina wool have already
been allowed for export during this year.

Compensation to Displaced Persons

53, Shri Bhagwat Azad: Wil
(hg Minister of R tation be
pleased to state :

(a) whether the final scheme for the
payment of compensation to the dis-
Elnmd persons from West Pakistan has

drawn up ; and

(b) if so, the nature of the facilities
proposed to be given to those who owned
a rural house or shop or land in West
Pakistan ?

The Minister of Rehabilitation (Shri
Mehr Chand Khanna): (a) Yes.

(b) The facilities govided to the rursl
claimants under the Final Compensation

are embodied in rules No. 44
to 69 and rule 97 of the Displaced Persons
(Compensation and Rehabilitation) Rules,
195;1._ Copies of the rules were placed on
the Table of the House on the 16th August
1955.

Indians Abroad

Shri Matthen: Will the Prime
Mﬂm be pleased to state :

(a) the number of persons of Indisn
origin in Ceylon, aya and Pakistan
who have acquired local nationality dur-
ing the last six years ; and

(b) the number of persons of Indian
origin in these countries who have applied
for local i but have fai to
acquire the same

‘The Prime
of External Afairs (Shri Jawsaharial
Nehru) 1 Miﬂrg}.' The information

is being col will be in due
:—.-.uuruontheleleofthem

Strike in Film Studios

Sardar Iqbal Singh: Will the
M:’:?r.ncrof ll&llﬁlhl-l Broed-
casting be pleased to state :

(s) whether there was any strike re-
cently in the dig;rg;t JEInTo méglnou Rt;num-.
bay organised r tistes’
A Ten

H

(b) if so, the.causes  the strike; and
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(c) whether the Minimum Wa?es Act
is applic ble 1o this category of workers?

The Minister of Ifnormation and
Broadcasting (Dr. Keskar): (a) and
(b;. Governmen are not aware of any
strike org nised by the unior Cine Artistes’
Association in the different film studio
in Bombay. It is uinderstood, howeves
that the Association observed a “Demands
Day” on the 1oth June, 1955 when it
organised a procession and demonstrated
in front of various film studios with a views
to focussing the attention of the producers
on their demends, namely, reco, fgmtion
of the organisation, timely payment o wagea,
revision of wags scalcs and recruitment of
studio employees through agents spon-
sored by the Association.

(¢) No. Sir.
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M.R.A. Mission

5 N.B. Chowdhury: Will
s;rlmmmmbepleludtomte

(a) whether it ij a fact that a Mis-
sion of M.R. A. is touring this coun-
try in the U. S. military aircraft ; and

if so, whether prior permission
of(b()?yovernme.nl: was obtained for this
purpose? |
The Prhnc Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) and (b). es. A re-
quest for the clearance of three U.S.
military aircraft carrying civillan passenger





